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CENTRAL ADMINISTRATIVE TRIBUNAL
BANGALORE BENCH, BENGALURU

ORIGINAL APPLICATION NO.170/000444/2018

DATED THIS THE 10TH  DAY OF DECEMBER, 2018

      HON’BLE DR.K.B.SURESH …MEMBER(J)
      HON’BLE SHRI C.V.  SANKAR …MEMBER(A)

K.R. Narasimha  Murthy,
Aged about 61 years,
S/o Late K.N. Rangappa,
Retired Postal Assistant,
Jayanagar HO,
Bangalore-560 041.
Residing at No.L-76, II Cross,
2nd Block, Kanakana Palya,
Jayanagar, Bangalore-11. ..Applicant.

(By Advocate Shri  P. Kamalesan)

Vs.

1. Union of India 
Rep. by the Secretary,
Department of Posts,
Dak Bhavan,
New Delhi – 110 001.

2. Senior Superintendent of Post Offices,
Bangalore South Division,
Bangalore-560 041.

3. Post Master General ,
Bangalore Region,
Bangalore-560 041.

4. Chief Post Master General,
Karnataka Circle,
Bengaluru-560 001. …Respondents

(By Standing Counsel Shri K. Dilip Kumar for Respondents)
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O R D E R  (ORAL)

HON’BLE DR.K.B.SURESH                 …MEMBER(J)

 After having heard the matter, the applicant would like to file a better OA.

So we grant liberty for him to file a better OA. 

2. This OA is disposed of with liberty.  No costs. 

(C.V.  SANKAR) (DR.K.B.SURESH)
 MEMBER(A)      MEMBER(J)

vmr
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Annexures referred to by the Applicant in OA No.170/00444/2018

1. Annexure A1 :  Copy of Sr. Supdt., Bangalore letter  dated 
21.7.2017. 

2. Annexure A2 :  Copy of Sr. Supdt., Bangalore letter  dated 
27.7.2017. 

3. Annexure A3 :  Copy of Sr. Supdt., Bangalore letter  dated 
31.7.2017. 

4. Annexure A4 :  Copy of Director of Accounts (Postal) Bangalore 
letter  dated 16.8.2017. 

5. Annexure A5 :  Copy of Petition dated 13.11.2017 a/f Chief Post 
Master General, Karnataka. 

6. Annexure A6 :  Copy of DOPT OM dated 4.2.1971 and OM dated 
16.12.1972 and DG P & T letter dated 15.7.1976. 

Annexures referred to by the respondents in the  Reply

1. Annexure R1: Copy of Statement of the applicant  dated 
21.7.2017.

2. AnnexureR2 :Copy of Statement of the applicant dated 20.7.2017
3. Annexure R3 :Copy of Rule 69, Provisional pension where 

departmental or judicial proceedings may be pending.
4. Annexure R4: Copy of FIR.

*****************
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